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MADHYA PRADESH ACT
No. 1 oF 2026
THE MADHYA PRADESH APPROPRIATION ACT, 2026
[ Received the assent of the Governor on the 7% March, 2026; assent first published in the ‘“Madhya Pradesh
Gazette (Extra-ordinary)”’, dated the 9" March, 2026. |
An Act to authorise payment and appropriation of certain further sums from
and out of the Consolidated Fund of the State of Madhya Pradesh for
the services of the Finiancial Year 2025-2026.
Be it enacted by the Madhya Pradesh Legislature in the Seventy-Seventh year
of the Republic of India as follows:-
1.  This Act may be called the Madhya Pradesh Appropriation Act, 2026. Short title.
2. From and out of the Consolidated Fund of the State of Madhya Pradesh there Issue of Rs.
may be paid and applied sums not exceeding those specified in column (3) of :3031181’331%3?1. the
the Schedule, amounting in the aggregate to the sums of Rs. Ninteen Thousand  Consolidated Fund
Two Hundred Eighty Seven Crore Thirty Two Lakh Thirty Thousand Eighty of the State for the
g . 5 g financial year 2025-
Five towards defraying the several charges which shall come in the course of ,p,¢
payment during the financial year 2025-2026 in respect of services and purposes
specified in column (2) of the Schedule.
3. The sums authorised to be paid and applied from and out of the Consolidated  Appropriation.
Fund of the State of Madhya Pradesh by this Act, shall be appropriated
for the services and purposes expressed in the Schedule in relation to the
said year.
THE SCHEDULE
(See Section 2 and 3)
(H ) (3)
No. Services and Purposes Sums not exceeding
of Vote Voted by the Charged on the Total
Legislative Consolidated
Assembly Fund
Rs. Rs. Rs.
Charged Appropriation-Interest
Payments and Servicing of Debt.
Revenue 0 18,10,61,00,000 18,10,61,00,000
001. General Administration
Revenue  1,00,00,00,000 0 1,00,00,00,000
Capital 2,50,00,000 0 2,50,00,000
003. Home
Revenue 400 0 400
Capital 21,95,00,300 0 21,95,00,300
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(n 2 (3)
Rs. Rs. Rs.
007. Commercial Tax
Revenue 13,88,02,26,785 0 13,88,02,26,785
008. Expenditure On Land Revenue,
District Administration And
Disaster Relief.
Revenue 1,00,00,00,000 0 1,00,00,00,000
010. Forest
Revenue 100 1,00,00,000 1,00,00,100
011. Industrial Policy And
Investment Promotion.
Revenue 12,50,00,00,000 0 12,50,00,00,000
012. Energy
Capital 26,30,00,00,000 0 26,30,00,00,000
013. Farmers Welfare And
Agricultural Development
Revenue 100 0 100
018.- Labour
Revenue  6,15,00,00,000 0 6,15,00,00,000
020. Public Health Engineering
Revenue 12,00,00,000 0 12,00,00,000
Capital 3,00,00,00,000 0 3,00,00,00,000
022. Urban Developement and
Housing.
Revenue 18,67,00,00,000 0 18,67,00,00,000
Capital 3,70,00,00,000 0 3,70,00,00,000
023. Water Resources
Capital 3,00,00,00,000 0 3,00,00,00,000
024. Public Works
Capital 3,66,00,00,000 13,37,00,00,000 17,03,00,00,000
025. Mineral Resources
Revenue 0 1,40,38,00,000 1,40,38,00,000
Capital 3,20,84,00,000 0 3,20,84,00,000
029. Law and Legislative Affairs
Revenue 26,59,00,000 0 26,59,00,000
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M ) (3)
Rs. Rs. Rs.
035. Micro, Small And Medium
Enterprises.
Revenue  2,13,00,00,000 0 2,13,00,00,000
037. Tourism
Revenue 10,00,00,000 0 10,00,00,000
040. Panchayar
Revenue  6,80,43,00,000 0 6,80,43,00,000
Capital 5,00,00,000 0 5,00,00,000
047. Technical Education,
Skill Development
And Employment. Revenue  7,20,00,02,000 0 7,20,00,02,000
048. Narmada Valley Development
Capital  46,60,36,00,000 39,64,00,000 47,00,00,00,000
050. Horticulture And
Food Processing. Revenue 100 0 100
054. Backward Classes Welfare
Revenue 300 0 300
Total Revenue 69,82,04,29,785 19,51,99,00,000 89,34,03,29,785
o Capital 89,76,65,00,300 13,76,64,00,000  1,03,53,29,00,300
Grand Total .. 1,59,58,69,30,085 33,28,63,00,000  1,92,87,32,30,085
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